Bench No. I
NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH

KOLKATA
T.P. No. 144/2017

Present: Hon'ble Member (J) Shri Vijai Pratap Singh

July, 2017, 10.30 A.M
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Ld. Counsels for the petitioners and Shri Tapas Kr. Das, Asstt.
Director from the Office of the Regional Director, Eastern Region
representing the Central Government are present.
Ld. Counsel for the petitioner has filed supplementary affidavit
in compliance of the order dated 17/05/2017. Heard the arguments of

petitioner’s Counsel.
S

Reserved for order.
(Vijai Pratap Singh)
Member (J)
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